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Family Pension Hchoms for Indus-

trial Werkers

Shri Ranjit Singh:
Shri Omnkar Singh:
Shri Bukam Chand Kachwal:

Will the Minister of Labour and
Rehablliiation b pleused 10 refer to
the reply given to Starred Question
No. 271 on the 5th April, 1967 and
stale:

(2) whether Governmmeny have
unce considered the report of the
working group which was consider-
ing the family pension scheme for
industrial workers; and

(b) if so, the action taken thercon
and tlw categouriegs of persons bene-
fited by the scheme?

The Minister of Labour and Reha-
bilitation (Shri Hathil: (a) and (b).
The report of the Working Group is
still awaited

indo- American Educational
Foundation

#3). Shri Indrajit Gupta:
1 George Fernandes:

Shri Madhu Limaye:
Bhri 3. H, Patel:
Shri Surendranalh Dwivedy:
Shri Hem Barua:
Shri Bishwanath Roy:
Shri Vasudevan Nalr:
Dr. Ranen Sea:
Shrimati Tarkeshwari
Shri H. P. Chatterjee:
Shri D. K. Kante:
Shri 5. C. Samagta:
Shri Yashpal Singh:

.

Sinha:
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Chandburi:

Barua:

C. Demli:

B. Vajpayee:

Will the Minister of Educatien be
pleased to state:

(a) whether it is a fact that con-
sultations have begun between India
and US.A. for reviving the idea of

Bdutatioeal
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(b) it so, from which side the
initiztive was taken and on what
ground and the progress made in the
matter so far;

{c) whether any new specitic pro-
posals have been made about the
tinancing and administration of the
Foundation; and

(d) if so, the broad leatures there-
of?

The Minister of Education (Dr.
Triguna Sen): (a) and (b). In a re-
cent meeting which the U.S. Ambas-
sador had with me at his instance on
Indo-American cooperation in the fleld
of education, this matler was briefly
discussed,

(e} and (d). No specific  propusals
as such have been rocevived.

Appointments of lLo: Pal and Lo
Apuakt
*40. Shri Ranachandra Yeerappa:
Shri Mohan Swarup:
K. Sanghi:
th DWivedy:

e
i i

Bingh:
Dr. Maksdevs Prasad:

Will the Minister of Home ANnirs
be pleased te state:

(a) whether a fina! decision har
besn taken to appoint the Lok Pa)
and Lok Ayuskt 10 examine (he
charges against the Ministers and
high Officials suggested by the
Administrative Reforms Commis-
SIM
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(b) it 80, the nature thereof; and

(¢} if no decision hag so far been
taken, the reasons for the delay and
when it 1 likely to be taken?

The Minister of State in the Minks-
try of lMome Affairs Vidys
Charan Shukla): {a) No, Sir,

(b} Does not arise.”

{¢) The adoplion of a scheme of
this natlurc on a national scale can
only be on the basis of u consensus
between the Centre and the Siutes
The considered views of the State
Governments are awailed

Shiva Sena

*41. Shri Tennet] Viswanatham:
Shri Hukam Chand
Eachwai:
Shri Onkar Singh:
Shri K. M. Alnhll

Will the Minister of Liome Affales
be pleased to state:

(n) whether aitention of Govern-
ment has been drawn to the leading
editorial under I.hn;’ heading "P‘dh..l-
tical Thuggery™ published in
Indan Express dated the 20th April,
1067;

(b. whether the allegations regard-
'ng Shiva Bena in Bambay are cor-
Tevt; )

) If s, uu action ’mn-d to be

iuhen againat the ﬂllﬂﬂ' the
movenent; ane



361

{d) the action taken by the Cen-
tral Government to see that the
Maharashtra Government discharge
their obligations to the minorilieg in
the State of Maharashtra?

The Minister of Huome Affairs (Shri
¥. B. Chavan): (a) Yes Sir.

{b) and (c). The matter has been
referred to the State Government for
appropriate action.

(d) The Government of India are
in touch with the State Goveroment
in this matter. The State Government
have assured us that they are keeping
a walch on the activities of Shiv Sena
and would take aetion according to
law. The State Government have
ulso informad us that Chief Minister
had assurcd the minorities as well as
all those in Maharashira hailing from
other States that they wecre all wel-
come to take part in the development
of that State and would get justice
equally with the Maharashtrians and
further that all necessary steps would
be taken to preserve the cosmopolilan
character of the city of Bombay and
ta sec that the people of different
lunguage groups in the cily were ¢n-
abled to reside there in peace and
harmony,

Wage Boards

ML Shri Geerge Fernandes:
Bhri J. H, Patel;
Bhri Madhu Limaye:
Shri A. Sreedbaran:

Wili the Minister of Labour and
Rebabllitation be pleased to state:

{s) the number of Wage Boards
currently inquiring into the wage
and nrlzice conditions of industrisl
and other workers In the country;

(b) when these Wage Boards are
expected 10 give iheir reports; and

{¢) whether it is a fact thal none
of tha Wage Boords has been able
to keep 10 ity schedule in comp-
leting its work?

The Minister of Labour and Reoka-
. Silitasien (Nhri Mathi): (a) Kleven
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(b) The Wage Boards for Working
Journalists and non-Journalists are
expected to submit their rcports be-
fore the end of Junc 1987. An re-
gards other Wage Boords, it is not
possible to say when they will submit
their reports.

{c) The Wage Boards have to deal
wilh complex matters and they have
to lake into the submissi
of various interests, No time sche-

dule for their work is fixed by the
Government,

Transtation of Standard Works and
l'opular Books into Himdi

“43. Bhri 8. M, Joghi; Will the

Minister of Education be pleased to
slate:

(@) the progress made so far in
the preparation and translation of
i1y Standard Works of University

level and (ii) popular books into
Hindi;

(5) the names of the Departments
which are r ible for ting

these schemes and the reasons for
their slow progress; and

{c) the steps taken by Govern-

ment for their speedy and effective
implementation®

The Minister of Staie in the Minis-
try of Edutation (Shri Sher Singh):
(a) A total of 553 standard books of
University Level in different subjects
relating malnly to sclence, technolo-
B, enginecring, social sciences and
humanities have so far been approved
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sent to the press, The remaining
books are at varioug stages of pre-
paration.

Sg far as popular books are con-
cerned, 237 tities have been approved
for publication, out of which 48 have
already bren printed, 7 are in  the
press and the remaining are under
various stages ol production.

{b) and (c). The scheme relaling
to production, publication and trans-
lation of standard works of university
level is being implemented by the
Commission for Scientific and Techni-
cal Terminology in collaboration with
various universitics and other acade-
mic bodies. The scheme relating to
popular books in collaboration with
private publishers is being handled
by the Central Hindi Directorate.

The main reasons for the slow pro-
gress of the scheme are (i} delays and
difficulties experienced in obtaining
copy rights from the forcign publish-

. (ii) printing delays and (iii) lack
of comp t translators, original
writers ‘and vetters. Every effort Is
being made 1o accelrale the peace of
work by eleminating administrative
bottlenccks and printing delays. To
avoid dependence on foreign publish-
ers, greater emphasis is now being
ilaid on preparation of orignal hooks
and for this purpose an extensive
search for talent is being made.

Uniform Education Pelicy

Shri Bibhati Mishra:

shri K. N, Tiwary:

Shri XK. Haldar:

Shri ¥. A. Pramd:

Shri N. K. Sanghi:
Will the Minister of Education be
pleased to state the nature of sieps
being taken for the uniformity in
the education system in the country
and regarding the duration oA
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The Minister of Educatiam {(Dr.
Triguna Sem): EBome of the steps
already taken in-that direction are:

(i) Conversion and orientation of
elementary schools to the
basic pattern;

(ii) Re-organisation of secondary
education on the basis of the
recmmendations made by the
Secondary  Education Com-
mission; and

(ili) Re-organisation of higher
education on the basig of the
recommendations of the Uni-
versity Education Commission,

Recently, the Education Commizsion
has also madce a number of recommen-
dations towards achieving greater uni-
formity in the duration and pattern
of education at differeng stages, These

are u the ation of the
Government.
Official Languages Act
*45. Shr| Sexzhiyan:

shri D, C. tharma:

Shrl Madhu Limayc:

Dr. Ram Manohar Lohla:
Khri George Fermandes:

Bhri S. M. Banerjee:

Shri Hukam Chang Kachwai:
Shri Ram Singh Ayarwal:
Rhri C. K. Bhatiacharyya:

Will the Minister of Home Affaire
be pleased to state:

(a) wheher Government have
finalised the proposalg to amend the
Official Languages Act for the con-
tinued use of English; and

(b) if so, whether the Bill will be
introduced in the current Session of
Parlisment?

The Minister of Siate in the Minks-
try of Heme Affabs (Shri Viys
Chazan Shukis): (a) Yes Bir.

) Yoo fir.
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Strikes and Lshour Agitations
*46. Shrimatl mwul Simha:

Shri Tridib Kamar Chaudhuri:
shri 8. C. Samanta:

Will the Minister of Labour ana
Rehabilitation be pleased to state:

{a) whether Government have
been facing difficulties with some of
the State Gover in the
of labour policies especially as
regards the right to strike, the labour
agitations and wrongful confinements;
and

ib) if so, whether uny atlempt has
bieen made by Government to cvelve
some Kind of uniform policy in  this
regard?

The Minister of Labour and Rebabi-
Hixtion (Bhri Hathi): (2) and (b). Of
late some wunhealthy developments
have taken place in the field of indus-
trial relations. To meet the new
sitluation number of matlers concern-
ing labour policies and situation and
in partivular the gherao incidents in
West Bengal were discussed recently
at the Labour Ministers’ Conference
and the tripartite Standing Labour
Committee. As in the past, the labour
pnlicy is evolved by mutual discus-
sions and tripartite decisions. No
serious difficulties have risen so far.

Border Dispules

“47. Bhri P. M. Sayeed:

Shri Surendranath Dwivedy:

Shri Hem Barua:

Shri Mohan Swarwp:

Shrt Chintiman! Panigrahi:
Will the Minister of Home Affalrs
be plsased to state:
(a) whather it is a fact that the
Chisf Minister of Orissa has spproach-
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appointment of a Conmnission to settle
lhe border disputes with Andhra,
Madhya Pradesh, West Bengal and
Bihar;

(b) if so. the reaciion of Govern-
ment theretn;

te} whether there has been  any
inter-State dispute between Andhra
Pradesh and Orissa on  Vamsadhara
river; and

(d) if so, the broad outlines thereof?

The Minister of State in the Minks-
try of Home Affairs (Shri Vidya
Charan Shakla): (a) No, Bir.

{b) Does not arise.

{c) No inter-Statc herder dispute on
the Vamsadhara river which seems to
have been referred to has come to the
notice of Government.

(d) Does not arise.

Fleetronic Computers

*i% Shri Bhogendra Jha:
Shri K. M. Madhakar:

Will the Minister of Labour amd
Rehabllitation he pleased to state:

(a) whether his Ministry were con-
sulted by other Ministries of the
Central Government and  statutory
corperalions before introducing elec-
tronic computers or such other
machine-accounting devices;

(b) the number of computers or
sccounting machines now in use in the
Central Government, Ministry-wise;

(c) the number of jobs which be-
caome redundant as a result of the
introduction of \he above measures;
and

(d) whether the surpluz employees
have been re-employed elsewhere? :

The Minister of Btaie in the Minle-
try of Labeur, Empieyment and Re-
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hahilitation (Shri L. N. Mhakra):
(a) No. Since November 1088, the
Department of Economic Affairs con-
sult the Department of Labour and
Employment on new applications for
the import of computers,

(b) to (d). The information is not
available as no such survey haz been
conducted.

Brain Drain

49. Shri Yogendra Sharma:
Shri Hem Barua:
Shri Surendranath Dwivedy:
Bhri N, 5. Sharma:
Shri Sharda Nand:
Shrl Brij Bhushan Lal:
Bhri A. B. Vajpayee:
Shri Ram Kishan Gapia:

Wiil the Minister of Edueation be
pleased to state:

fa) whether it is a fact that the
scientific technical brain drain from
the country is still continuing despite
Governmenl measures to prevent it;
and

{b) if so, the steps Government
propose to take in this connection?

The Minister of Edueation (Dr.
Triguna Sem): (a) Indian nationals
with scientific and technical qualifica-
tions go abroad for advanced gtudies,
study-cum-employment; and employ-
mt and there is no genera] ban on

{b) A number of steps have been
taken to facilitate return of scientific
and technical personnel to India. A
statement regarding these is laid ©on
the Table of the House. [Placed in
Library. See No. LT-341/67].

Report of the Administrative Reforms
Commission

‘48. Bhri D. C. Sharma:

Shri Baburse Fatel:
Sreckanian Nair:
Banerjes:
Limaje:

41
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Bhrl D. N, Patodia;

Shri R. Barua:

Shri C. C. Desal;

Wil} the Minister of Ifome Affairs
be pleaged to state:

(a) whether an interim report of
the Study Team of the Administra-
tive Reforms Commission on improve-
ment in adminisirative machinery has
been submitted;

(b) if so, the salient features there-
of togelher with the recommendations
which have been accepted; and

{c) the steps taken to implement
the same?

The Minister of State in the Minis-
try of Home Affalrs (Shri Viya
Charan Shukia): (a) The study team
appointed by the Administrative Re-
forms Commission to examine the
machinery of the GGove: nment of India
and i': procedures of work submitted
an interim report to the Administra-

‘tative Relorm: Commission.

{b) The recommendations mre con-
tained in the interim report of the
Study Team, copies of which are
placed in the Parliament Library. The
Administrative Reforms Commission
hag not yet expressed its views on the
proposals of the Study Team.

{c) Does not arise,

Will the Minister of Home A@airs
be pleased to state:

(a) which of the recommendations
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to complete the considerution of these
recommenddations;

(b) whether all the recommenda-
tions which have since been accepted
have been implemented; and

(c} if not, the reasons therefor?

The Minister of Home Affairs (Shri
¥. B. Chavan): (a) to (c). A state-
ment is laid on the Table of the
House, [Placed in Library. See No.
LT-342/687].

Asssm-Nagaland Boundary Dispule

*52. Shri K. Anirudhan:
Shrli E. M. Abrabam:
Shrimatl Susetl, Gopaian:
Shri Umanath:
Bhri Vishwanalha Menon:

i
i
i

§§i§§§i5§§!§i!i
it

-

i

g BREE
Zv

370

(e) the steps taken by Government
to settle the dispute?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b). There
has been some dispute between the
Governments of Nagaland and Assam
regarding the precise boundary
between the two States. The Govern-
ment of Nagaland have also claimed
some reserved forests in Assam,

(c) The Chief Minister of Nagaland
has suggested the appointment of a
boundary commission. This matter is
under consideration. Meanwhile the
Two Chief Ministers have agreed to

the matter being discussed at official
level.

Kidnapping of Children and young

D. 8. Patit:

Wil] the Minister of
be pleased to state:

(a) whether it is a fact that cases
of kidnapping of children and young
girls have increased in Delhi of late;

{(b) if so, the number of children of
different age-groupe ang young girls
kidnapped from the Capital during
1968-67;

Home Affairs

{c) whether any of these kidnapped
children and young girls have been
recovered by naw; and

(d) whether the attention of Gov-
erament has been grawn to the coun-
ter-claim made by the Delhi police to
the effect that most of these cases of
kidnapping are cases of eloperrent and
if s0, whether Government have given
=rv thought to this problem?



371 Written Answers
The Minister of State in the Minis-
try of Home Affalrs (Shri Vidya
Charan Bhukia): (a) There has been

MAY 24, 1067
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(b) and (c). No. of children and
girls of different age-groups kidnap-

a slight increase, Against 251 cases .
reported to the police in the year 1965 ©~-0 40d recovered during  1966-67
86, there were 270 cases in 1086-87 (1-4-66 to 31-3-67) are:
(i.e. till 31-3-87).

, Below 7 years r 7 to I8 years Above 12 vears I Total
Kidnapp.d ; 16 ‘ 41 198 i 375
T T _'“f i : 1~
Recover:d 30 38 I 179 l 247

(dy A uumber of cases of kidnap-
ping in cases of girls trunspired on
enguiry and investigation to be eascs
of elopement.

Upe of Foreign money In General
Elections

*54. Shri Abdul Ghan; Dar:
Shri Eanwar Lal Gupta:
Shri R. 8. Vidyarathi:
Shri Vasudevan Nair:
Shri Swell:
Dr, Eami Singh:
Shri Kikkar Singh:
Shri Kolai Birua:
Shri R. K Birla:
Shri Hem Barua:
Shri Surendranath Dwivedy:
Shri Yashpal Singh:
Shri 8. C. Samanta:
Shri P. Gopalan:
Shri P, P. Esthose:
Shri Vishwanatha Menon:
Shri K. M. Abraham:
Shri Umanath:
Shri Yogendry Sharma:
Shri Hukam Chand Eachwal:
Shri Ram Singh Ayarwal:
shry Sidheshwar Prasad:
Bhri Eam Kishan Gupia:
Shri Madbu Limaye:
Pr. Bam Manchar Lohija:
Bhri 8. M. Banerjee;
Bhri George Fernandes:
shri J. H. Patel:

Will the Minisicr of Home Affairs
be pleasad to state:

(a) wbether Government have re-
ceived & report of inquiry into the

utilisatjon of fmlgn maoney mcludmg
PL 480 Funds for clection purposes;

(b) if so, the details thereof; and

fc) if not, when the report is cx-
pecied to come?

The Mimster of Home Affairs (Shri
¥. B. Chavan): (a) No, Sir.

{b) Docs not arise,

(c} While cfforta are buing made to
complete the inquiry as early as possi-
ble, it is not possible to give a time-
limit.

Empioyees Provident Fungd

*55. Shri Vasudevan Nair:

Dr. Ranen Sen:

Shrit Dhireswar Kalta:
Wili the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether it is a fact that a
number of industrial establishments
have failed to clear their arresrs of
contribution to the employees’ Provi-
dent Fund;

(b) the total amount to be reslised
as arrcars at present; and

(¢) the steps taken to realise the
arrears? .
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The Minister of State in the Minis-

try of Labour, Employment and Re-
habilitation (Bhri L. N. Misra): (a)
Yos. i il

{b) The total arrears outstanding
was Rs. 554 crores as on the 3lst
January, 1967,

{c) Legal action by way of prosecu-
tions and recovery proceedings s
being taken against the defaulting
establishments, through the respective
State Guvernments.

Education Ministers’ Conference

*56. Shri Manibhai F. Patel:
Shri Onkar Siagh:
Shri Yashpal Singh:
Shri Shri Gopal Saboo:
Shri Onkar Lal Berwa:
Shri N. R. Laskar:
Shri S. Supakar:
Shri D. N. Patodia:
Shri Liladhar Kotoki:
Shri Ram Kishan Gupla:
Shri Prakash Vir Shastri:
Shri Sidheshwar Prasad:
Shri Swell:
Shri Hem Raj:
Shri Mchan Swarup:
Shrl P, K. Ghosh:
Shri R. Barua:
Shri Chintamani Panigrahi:
Shri Eamachapdra Ulaka:
Shri Dhnleshwar Meena:
Shri Heer]i Bhai:
Shri E. Pradhani:
Shri Vasudovan Nair:
Shry C. Janardhanaun:
Buri P. C. Adichan:
Shri Mahain:
Shri Vishwa Nath Pandey:
Dr. Mahadeva Prasad:

Will the Minister of Education be
pleased o state:

(a) whether it is a fact that the
Stage Education Ministers held a con-
ference in Dclhi towsrds the end of
April, 1087;

- (b} I 0, the {temn discussed; and

{c) the conclusions arrived at in the
conference?

The Minisler of Education (Dr,
Triguna Sen): (a) Yes, Sir.
(b) and (e). The main object of

this Conference was to discuss the Re-
port of the Education Commission and
to outline an agreed programme for
immediate action. A copy of the reso-
lutions adopted at the Conference 13
placed on the Table of the House.
[Placed in Library. See No. LT-343/
671.
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Agriculture-biased Edncation

*38. Bhrl Yashpal Singh:
8hri S. C. Bamanta:

Will the Minister of Education be
weased to state:

(a) whether it is a fact that he is
in favour of agriculture-biased educa-

iy

(L) if so, the extent to which it can
b~ implem>nted: and

(¢) the measures proposed to im-
plemen! this policy?

The Minister of State in the Minls-
try of Education (Shri Bhagwat Jha
Azad): (a) 10 (c), There is a consi-
derable body of opinion favouring the
idea of egriculture-biased cducation.
But the effective introduction of such
a bias is not an casy matter. The
country has enouph experience of agri-
culture as a subject at the primary
and the secondary levels and of run-
ning agricultural courseg in Agricul-
tural Schools of one kind or another
and multi-purp0se schools. But none
of these courses or programmes have
gone far in either imparting adequatle
vocational competencies or in training
young persons who would wish to go
back to the land as practising farmer=.
The whole subject hag been carefully
reviewed by the 1966 Education Com-
mission. The C iesi has -
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(iii) study of agricultural and rural
pr a8 3 part Of Science
and Social Studies syllabus at

the lower and the higher gse-
condary stages.

2, The recommendations of the
Education Commission are at present
under examination.

Laxmiraian Cotton Mills, Kanpur

*59. Bhri Umanath:
Bhri K. Ramani:

Will the Minister of Home Affalrs
be pleaszed to state:

(a) the progress made in the investi-
gations into the allegations of eriminal
breach of trust against Messrs, Laxml-
ratan Cotton Mills, Kanpur;

(b} when the investigations are
likely to be completed; and

(c) whether Governmaont propose ‘o
set any time.limit for the compl~tion
of the investigations?

The Minister of Home Affairs (Shri
Y. B, Chavan): (a) to (c). As a rv-
sult of the searches made of the pri-
mixcs of M's, Laxmiratan Cotton Mills,
Kanpur #ng ils allied concerns volu-
minous records have been seized.
These are under scrutiny and it is too
early to say when the Investigations
are likely to be completed. Every
effort is being made to complete the

mended “that some orientation of
agriculture should form- an integral
part of general education, but not
only at the secondary stage but also
at the university stage and in all
teacher education”. The measures
suggested by the Commission in this
behalf include among other things:

(1) agricultural orientation of pro-
grammes in all primary schools
including those situsted in the
urban areas;

(il) nclusion of agriculture as an
important part of work experi-
ence at the school stage: and

investigati as carly as poasible.

Indiscipline among Students

*89. Shri S. Supakar:
Shri N. R, Laskar:

Will the Minister of Education be
pleased to state:

(a) whether he was asked by the
University Grants Commission gome-
time ago to report on the causes and
remedy of the stydents' indiscipline;

{b) whether the reaction of the
Ministers of Education of the various
Statey s to how to implement the





